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CENTRAL ADMINISTRATIVE TRIEUNAL: Bai@a% MUMBAI
BENCH, CIRCUIT AT NAGPUR

C,A.NQO, 489 OF 1995

FRIDAY, THIS THE 25TH DAY OF JUNE, 1999

Shri Justice S.Venkataraman, Vice-Chairman
Shri SoK.Gh@Sﬁl, " Member {A) » i

l. Ayudh Nirmani Mazdeer Sangh,
O rdnance Factery, Ambajhari,
Nagpur-21, represented by its
General Secmtary Shri H,R.
Khangar on behzalf ef and re-
resenting the Machinists Skilled/
Highly Skilled Grades working in
the Ordnance Factery Ambajhari as
per particulars lis ted at
Annexure~fl and having its regis.
tered address C/e D.S.Dahake, Qtr,
No.7/46/1 Type-11, Ambajhari Defence
Preject, Nagpur-2l,

2, Ishwarlal Baburaeji Deshmukh
Fs5/149/1826 abeut 51 years,
Ruze Sectien and

3. Ramesh Narayvanh Terkar, SM/

- B60/5407, Aged about 46 years,
Shell Machine 3ectien, beth
Machinist Hiqhly Skilled Grade-I
& Werking in Ordnance Factery,
2mbajhari, Nagpur-2l and reddent

£ Nagpur and 31 others (net

specified) Appl icants

{By Advecate Mr, K.K,Pathsgk)

Ve

1., The Unien of Indig,
thmugh the Secretary te the
Gevermment of India, Min,ef
Def.Preductioc, New Delhi-110 011,

2. The Chairmgn Ordnance Factery,
Beard and Directer Geleral,
Ordnance Facteries, 10-.A
auckland Road, Calcutta~700 001,

3. The General Mana ger,
Oxrdnence Fzotery ambajhari,
ambajhari pDefence Project,
Nagpur-440 021, «+ Respendents.,

{8y Btandjing Counsel Sri R.G.Agarwal).
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Justice S.Venkastaraman, Vice~Chzairmans-

The learned counsel fer the applicants submits
that as the Calcutta Bench decision en the basis ef
which the applicants herein have put feorth their claim
has been reviewed and set aside and ﬂaatﬁ'&again the
matter is pending befers the Supreme ('.'eurtfe.aé/—%hag ~
giving liberty tothe applicanis te re-agitate their
claim in case the Supreme Court ultimately deczdfgl the

: . s ofptscobio Com e 45 4

matter, by granting benefits te %rinder?! ¢+ ving the
applicants that liberty, this applicatim is dispesed

of as submitted by the lsamed ceinsel fer the appli=-
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Cants.

(3. K.GHOSAL



